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In  August, 1976, a High-level
Committee under the Chairmanship of the
former Minister of State for Works and
Housing was set up to consider the
recommendations of the Burr.ey Committee.
The high level Committee held three mee-
tings but r.o Aral decision was taken.

Subsequently, it was decided to set up a
Committee of Officers to make a
verifica’ion of each of the properties listed
in the report of the Burrey Committee and to
give its suggestions as to how far the recom-
mendations of the Burney Committee in
respect of each property may be implemced.
Accordingly, a Committee was set up or
15th September, 1977 by the Ministry of
Works and Housing.

The Committee held six meetings in
which, amongst others, the concerned
officers of the Delhi Deve-lonment
Authority and the Delhi Wakf Board were
also invited from time to time to assist in its
task. As ore member of the Committee
proceeded on foreign assignment, the
Committee has been reconstituted on 25th
July, 1978. The report of the Committee is
awaited.

Formation of Wakf Boards in States

1510. SHRI S. A. KHAJA MOHIDEEN
: Will the Minister of WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION be pleased to state :

(a) whether there are any Central
guidelines containg the norms a d
conditions of formation of Wakf Boards in
the States ; and

(b) if so, what ale the details thereof ?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKANDAR
BAKHT) : (a) and
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(b). The formation of Wakf Boards in the
States is governed by the provisions
contained in sections 9, 10, 11, 12 and 13 of
the Wakf Act, 1954. These provisions
contain the necessary guidelines and the
Central Government has no power under the
Act to issue any additional guidelines.
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f[Loanfrom the World Bankfbr irrigation

projects
1511. SHRI HARISHANKER
BHABHDA;;
SHRI JAGDISH PRASAD
MATHUR:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state :

(a) whether it is a fact that a team of
officers of the Central Government and the
Haryana Government recently visited
Washington to seek loan from the World
Bank for the country's irrigation projects;
and

(b) if so , what is the outcome of the visit
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{{THE MINISTER OF AGRI-
CULTURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) : (a) Yes, Sir.

(b) As a result of the negotiators, IDA,
an affiliate of the World Bank, has agreed to
provide a loan assistance of US $§ 111
million for the Haryana Modernisation and
CAD Project and it is expected to be
approved by the Board of Directors of the
IDA in due course.]

Accommodation Advisory

Committee

1512. SHRI JAGDISH JOSHI : Will the
Minister of WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be

pleased to state :

(a) whether it is a fact that on the
recommendations ~ of  Parliament an
Accommodation Advisory Committee was
set up in 1963-64 by Government to decide
upon the justifiability of continuing location
of headquarters or the offices of various
public sector companies in the metropolitan
cities like Delhi, Bombay, Calcutta and
Bangalore; and

(b) if so, what are the details of the
decisions arrived at by the Committee ?

[ 1 English translation.
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKANDAR
BAKHT) : (a) No, Sir.

(b) Does not arise.
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[ Occupation of Government
accommodation by ex-office bearers
of political parties

1513. SHRI HARISHANKER
BHABHDA:
SHRI JAGDISH PRASAD
MATHUR:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION be pleased to state :



